BEFORE THE HON’BLE NATIONAL COMPANY LAW TRIBUNAL,
AHMEDABAD BENCH

Case No- C.P. (I.B) No. 781/7/NCLT/AHM/2019
In the Matter of

M/s Sampati Securities Limited

(Financial Creditor)

Versus

M/s Torque Automotive Pvt. Ltd.
(Corporate Debtor)

4™ List of Creditors as on 10.08.2021

is attached herewith in the matter of

M/s Torque Automotive Private Limited (under CIRP)

IP - NOO1421
2017-18/10381

Parag Sheth

Interim Resolution Professional

In the matter of M/s. Torque Automotive Pvt Ltd.
IBBI/TPA-002/IP-N00142/2017-18/10381

Place: Ahmedabad
Date: August 10, 2021
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Sr. Description of documents
No.
1. Hypothecation of Stock & Book Debts
2. | Equitable Mortgage of I Cellar Parking, Il Cellar Parking & Stores, Ground Floor and
Third Floor at SG Highway, Sub Plot No. 224/1/2, R S No. 224/1, Village Makarba,
Taluka City District Ahmedabad in the name of the Company
3. | Equitable Mortgage of Commercial premises of ground floor and first floor of
Haveli Building, C S No. 203/1, 2,3,205, 206, 230 & 25, Vibhag - A, Tikka No. 1 /4,
Shamal Bechar’s Pole, M G road, Nr Medvi Gate, Vadodara with built up area
4523.50Sq.Ft in the name of Mr. Dhaval R Sheth alias Dhaval Todarmal Sheth alias
Dhaval Samal Bechar and Mrs. Aashita Dhaval Sheth (Leased to Bank of India for
20 years since Jan’ 2014 with rent of Rs. 2.00 Lakh per month)
ANNEXURE-B
(Property mortgaged in favour of Indiabulls Housing Finance Ltd.)
Si Description of documents
No.

OLD RS No. 710, 711, 712, Block No. 501, Total Admsg 76787 Sq.Mtr., Southern
Side Land Area 50,011 Sq.Ft, i.e. 4646.17 Sq. Mtr.,, Opp. GSFC , Nr. Essar Petrol
Pump, Chain Dasrath Road, Vadodara 442 907, Gujarat
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